INCOME TAX APPELLATE TRIBUNAL, CHENNAI 29.«‘“{
CAUSE LIST OF "A" BENCH FOR 21ST JANUARY 2026 (WEDNESDAY)
BEFORE HON'BLE SHRI GEORGE GEORGE K, VICE PRESIDENT
AND BEFORE HON'BLE Ms.S.PADMAVATHY, ACCOUNTANT MEMBER
o . ) IN COURT ROOM 1 .t Sl O o = A
§_rl hAppeal Number |Assmt. Y|Assessee Name Counsel 1Rem.1rkt,
e SIMPLE ISSUES S.NO. 1- 28 B
L LITTA 3196/CHNY/202{2025-26 | [A] VATHSALYAM TRUST |
| 211TA 3197/CHNY/202{2016-17 | [A] DAECHANG INDIA SEAT COMPANY PRIVATE LIMITED N |
L 3{1TA 3198/CHNY/202]2018-19 | (A] SRI AMMAN TEXTILES NC Ravikrishnan o
L HTA 3202/CHNY/202{2018-19 [A] GOVINDAN GNANAVEL S.Sridhar
L S1'TA 3203/CHNY/2022016-17 [A] JAYARAMAN SRINIVASAN S.Sridhar
L__O1ITA 3205/CHNY/202]- [A] AIC RAISE BUSINESS INCUBATOR G Satyanarayana
L_7{\TA 3206/CHNY/202[- [A] AIC RAISE BUSINESS INCUBATOR \G Satyanarayana -
8{ITA 3210/CHNY/202|2017-18 [A] BENITKARAN BALASINGH G.Baskar
91TA 3211/CHNY/202[2017-18 | [A] JAYASANKAR NATARAJAN G.Baskar

L011TA 3213/CHNY/202{2017-18 | [A] GIANT CONSTRUCTION COMPANY G.Baskar

11}1TA 3215/CHNY/202(2019-20 | [A] G770 METTUPALAYAM PACCS LTD.

1211TA 3216/CHNY/202(2018-19 | [A] 1J709 EGUVARPALAYAM PACCS B.Suresh

13]1TA 3217/CHNY/202]2020-21 | [A] KALAISELVI (SMC) K.Muthukumar

14]ITA 3235/CHNY/202|2015-16 [A] SWAMEDAS PANITHASAN T.V.Muthu Abirami

15]1TA 3239/CHNY/202[2018-19 | [A] MEENACH! SUNDARAM (SMC)
| 18]1TA 3241/CHNY/202(2018-19 | [D] BALASUBRAMANIAN CHANDRADEV]

17/1TA 3248/CHNY/202/2022.23 [A] ANGAPPAN RAMA SHANKAR S.Sridhar

13/1TA 3249/CHNY/202] 201819 [A] ANBAZHAGAN ELANGO S.Sridhar

19/1TA 3263/CHNY/202/2015-16 | [A] GNANAMANI THURAICH

2011TA 3265/CHNY/202/2020-21 | [A] THE MADRAS HIGH COURT COOP SOCIETY LTD. (S5.Sridhar (Erode)

21/ITA 3272/CHNY/202/2019-20 [A] CHINNARAIU RAMESH

J2/1TA 3274/CHNY/202{2014-15 | [A] SUDALAI MANI GURUMOORTHI S.Sridhar

23/1TA 3276/CHNY/202{2020-21 | [A] ANTHONYSAMY INNAS] S.Sridhar

24|ITA 3278/CHNY/202/2017-18 | [A] SUMATHI BAI INDUSTRIAL FINANCE INDIA LTD. J.Prabhakar

25]ITA 3279/CHNY/202)2020-21 | [A] M/S. SUMATHI BAI INDUSTRIAL FINANCE INDIA L1 J.Prabhakar

26/1TA 3280/CHNY/202/2015-16 | [A] NATARAJAN SANGEETHA G.Baskar

27)!TA 3281/CHNY/202{2025-26 | [A] AUTISM RESIDENTIAL COMMUNITY (INDIA)

28|ITA 3282/CHNY/202/2019-20 | [A] DD 587 A, VELLODU PACCS

CARRY FORWARD SIMPLE ISSUES

29/ITA 3171/CHNY/2022017-18 | [A] S 1284, THATHAIYANGARPATTY PACCS LTD.

30]1TA 3172/CHNY/202 2018-19 | [A] S 1284 THATHAIYANGARPATTY PACCS LTD. ATamilamudhan

31]ITA 3173/CHNY/20212019-20 | [A] S 1284 THATHAIYANGARPATTI PACCS LTD. i

The Link for Hybrid Hearing is : h!tps:;’/itatchennai.my.webex.com/meet/court_room_l
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 21-JANUARY-2026 (WEDNESDAY)
BEFORE HON'BLE MS. PADMAVATHY.S, AM

AND HON'BLE SH.MANU KUMAR GIRI, JM
IN COURT ROOM 2 (SIMPLE ISSUE S.N0.1-29)

Sri |Appeal Number Assmt.  |Assessee Name Counsel Name [Remarks
1_|ITA3340/CHNY/2025 |2017-18 | [A] ANDAVAR GOVINDARAJAN KRISHNA |S.Ramachandran
[A] DGL DIST GOVT TEACHERS CO-
2 |ITA 3341/CHNY/2025 |2019-20 |OPERATIVE SOCIETY LIMITED
3 |ITA 3344/CHNY/2025 202324 | [A] A.V. MURUGAN TRADERS T.S.Lakshmi Venk
4 |ITA3345/CHNY/2025  {2023-24 | [A] SARAVANAMUTHY ANBALAGAN T.3.Lakshmi Venk
5 |ITA 3346/CHNY/2025 |2012-13 | [A] SUBRAMANIAM SURESH T.8.Lakshmi Venk
6 [ITA3347/CHNY/2025 |2012-13 | [A] SUBRAMANIAM SURESH T.S Lakshmi Venk
7 |ITA 3349/CHNY/2025 [A] ARULICHERYAL KAINKARRYA SABHA
8 [ITA 3350/CHNY/2025 [A] ARULICHEYAL KAINKARRYA SABHA
9 |ITA 3361/CHNY/2025 [2015-16 | [A] R VINOTHKUMAR
10 |ITA 3362/CHNY/2025  |2017-18 | [A] KRISHNAMOORTHY
11 |ITA 3363/CHNY/2025 [2017-18 | [A] KARUPPANNA GOUNDER PARAMASIVAS Sridhar, Er.
12 |ITA 3365/CHNY/2025  {2020-21 | [A] NATARAJAN VASUDEVAN S.Sridhar, Er.
13 |ITA 3366/CHNY/2025 |2018-19 | [A] SHANMUGAM CHINNIA GOUNDER
[A] MARAPPAN BALASUBRAMANIAM
14 |ITA 3367/CHNY/2025 |2016-17 |(DECEASED), REP BY LEGAL HEIR
15 |ITA 3368/CHNY/2025  |2016-17 | [A] GUPTA & SONS S.Sridhar
16 |ITA 3370/CHNY/2025 |2016-17 | [A] PRANUTHI MURALI KRISHNAN
17 {ITA 3373/CHNY/2025 |2016-17 | [A] BESMAK COMPONENTS P LTD R Vemkatesh
[A] S 778 R PATTANAM PRIMARY
18 |ITA 3374/CHNY/2025 |2018-19 [AGRICULTURAL CO-OP CREDIT SOCIETY |V.Sreeraman
19 |ITA 3378/CHNY/2025 [A] VEDA AGAMA HERITAGE TRUST
20 |ITA 3379/CHNY/2025 |2023-24 | [A] BHUVANA RAJESWARI VIJAYASANKAR
21 |ITA 3380/CHNY/2025  {2020-21 | [D] ANNAMALAI BHAGYALAKSHMI
22 |ITA 3381/CHNY/2025 [2012-13 | [A] KRISHNAN RAJARAMAN
23 |ITA 3383/CHNY/2025 |2014-15 | [A] POOJA PRABHAKAR
24 |ITA 3384/CHNY/2025 |2015-16 | [A] POOJA PRABHAKAR




25 |ITA 3385/CHNY/2025 201617 | (A POOJA PRABHAKAR S

26 |ITA3386/CHNY/2025  [2017-18 | |A] POOUA PRABHAKAR T

27 |ITA3387/CHNY/2025 201819 | [A] POOUA PRABHAKAR ]

28 |ITA 3390/CHNY/2025 _[2018-19 | [A) SUN POWER LIFE BATTERY CENTRE_|K Balasubranan

29 |ITA755/CHNY/2025  [2014-15 | [A] PANNER SELVAM GABRIEL R Meenakshisu |

30 |ITABOTICHNY/2025  |2017-18 | [A] ANNAMALAI PANDIAN S.P.Chidambar |

31 |ITA1656/CHNY/2025  [202021 | [A] KAJA MOHIDEEN BURARI Sordhar |

32 |ITA 1688/CHNY/2025 [2018-19 | [A] S PANNEERSELVAM (o11C 1) K Belasubramani

33 |ITA 1862(CHNY/2025 |2015-16 | [D] SONAL VYAPAR PRIVATE LIMITED _ |Jhama BHaria |

34 |ITA 2433/CHNY/2025  |2017-18 | [A] SLO STEELS LTD e
[A] CHANDRO PROCESS REP. BY ITS

35 |ITA 2453/CHNY/2025  |2017-18  |PARTNER T Ramesh e

36 |ITA 2617/CHNY/2025 |2016-17 [D] MANIKANDAM UNION TEACHERS CO- M.Karunana!ha__ s

37_|ITA 2690/CHNY/2025 201819 | [A] GANGOTHRI FARMS & ESTATES |5 Sridhar N

38 |ITA 2691/CHNY/2025  [2020-21 | [A] GANGOTHRI FARMS & ESTATES

39 [ITA2702ICHNY/2025  [2022-23 | [A] PSTS HEAVY LIFT AND SHIFT LTO. i
|A] MERIT INTERNATIONAL EDUCATION

40 |ITA 3223/CHNY/2024  |2011-12 [FOUNDATION |
[A] MERIT INTERNATIONAL EDUCATION

41 |ITA 3224/CHNY/202¢ 201243 |FOUNDATION

42 |ITA 2632ICHNY/2025  [2010-11 | [D] EASUN REYROLLE LIMITED i

43 |ITA 3291/CHNY/2025  [2019-20 | [A] VEERAKERALAM PACE CF

44 |ITA 3294/CHNY/2025  |2015-16 | [A] LATE ABDULLAH ABDULMAJEED, REP.|S Sridhar _|0/F

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

\ CAUSE LIST OF C-BENCH FOR 21 JANUARY 2026 {WEDNESDAY)
BEFORE HON'BLE SHRI ABY T. VARKEY, JUDICIAL MEMBER

AND HON'BLE SHRI S R RAGHUNATHA, ACCOUNTANT MEMBER

IN COURT ROOM -03

Srl |Appeal Number Aiz?:' Assessee Name Counsel Name Remarks
SIMPLE ISSUES
1IITA 3449/CHNY/2025 12019-20 | [A] DPD 2/3 THATHAMPATTI MILK T.S. LAKSHMI
21ITA 3450/CHNY/2025 |2012-13 | [A] KANDASAMY ANANDHARAJA T.S. LAKSHM]
3|ITA 3451/CHNY/2025 |2019-20 | [A] KUMMUSAMY SURESH T.S. LAKSHMI
411TA 3452/CHNY/2025 [2017-18 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI
5|ITA 3453/CHNY/2025 |2018-19 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI
OlITA 3454/CHNY/2025 |2018-19 | [A] SULTHANKHAN AMANULLA T.S. LAKSHMI
Z}ITA 3455/CHNY/2025 {2018-19 | [A] SULTHANKHAN AMANULLA T.5. LAKSHMI
81ITA 3456/CHNY/2025 |2020-21 | [A] SULTHANKAHAN AMANULLA T.S. LAKSHMI
IITA 3457/CHNY/2025 |2017-18 | [A] POORNIMA SHRENIK KOTHARI
101ITA 3459/CHNY/2025 [2014-15 | [A] DR. RAJ B SINGH ABHISHEK MURLI
111ITA 3463/CHNY/2025 |2017-18 | [A] SURESH RAMACHANDRAN
121ITA 3468/CHNY/2025 |2020-21 | [A] MOM FOUNDATION
13]ITA 3469/CHNY/2025 |2024-25 | [A] PRANAY M KOTHARI JOSHITA JOTHI
141ITA 3471/CHNY/2025 |2017-18 | [A] SANTHOSH SUPER MARKET S. SRIDHAR
15/ITA 3472/CHNY/2025 |2016-17 | [A] GOVINDASAMY VENUGOPAL S. SRIDHAR
16ITA 3473/CHNY/2025 [2016-17 | [A] GOVINDASAMY VENUGOPAL S. SRIDHAR
171ITA 3474/CHNY/2025 [2016-17 | [A] SAHANA JEWELLERY EXPORTS S. SRIDHAR
18]ITA 3475/CHNY/2025 |2018-19 | [A] RAJENDIRAN HARIKRISHNAN T. BANUSEKAR
19/ITA 3478/CHNY/2025 [2022-23 | [A] ELUMALAI RAJESHKUMAR K. THYAGARAJAN
20/ITA 3479/CHNY/2025 |2022-23 | [A] ELUMALAI RAJESHKUMAR K. THYAGARAJAN
21/1TA 3480/CHNY/2025 |2022-23 | [A] ELUMALAI RAJEHSKUMAR K. THYAGARAJAN
22|ITA 3481/CHNY/2025 |2019-20 | [A] NEELAVATHI SARAVANAKUMAR
23|ITA 3483/CHNY/2025 [205-16 [A] TIRUCHENGODE ARUMUGAM V. PADMANABHAN
24]I1TA 3485/CHNY/2025 [2010-11 | [A] UDHRI UVARAJ SRIDHAR (ERODE
25|1TA 3490/CHNY/2025 [2018- [A] K12384 DASAMPALAYAM PACCS
26ITA 3492/CHNY/2025 [2019- [A] DASAMPALAYAM PACCS
27[ITA 3493/CHNY/2025 [2018- [A] AMBOTHI SELLAPPAMPALAYAM
28|ITA 3494/CHNY/2025 [2019- [A] AMBOTHI SELLAPPAMPALAYAM
29|ITA 3495/CHNY/2025 [2016-17 | [A] SAKKRAVARTHI AYYASAMY
: REGULAR APPEALS
30]ITA 2006/CHNY/2025 {2017-18 | [A] RAMAKKONAR BALAKRISHNAN VARDHINI KARTHIK
31/ITA 2824/CHNY/2025 [2018-19 | [A] PEOPLES MULTIPURPOSE G. BASKAR (SMC)
32|ITA 2830/CHNY/2025 [2015-16 | [A] KURUZU RUSSELIAN R. SUBRAMANIAN
33|ITA 2836/CHNY/2025 12021-22 | [A] M/S. V.CHETTY RADHAKRISHNA __|N. VIJAYKUMAR
34/ITA 2837/CHNY/2025 [2017-18 | [A] VIRINCHIPURAM RADHAKRISHNA |N. VIJAYKUMAR
35/ITA 2838/CHNY/2025 2018-19 | [A] VIRINCHIPURAM RADHAKRISHNA |N. VIJAYKUMAR
36/ITA 2839/CHNY/2025 [2019-20 | [A] VIRINCHIPURAM RADHAKRISHNA |N. VIJAYKUMAR
37/ITA 2840/CHNY/2025 |2020-21 | [A] VIRINCHIPURAM RADHAKRISHNA |N. VIJAYKUMAR
38]ITA 2841/CHNY/2025 12021-22 | [A] VIRINCHIPURAM RADHAKRISHNA |N. VIJAYKUMAR
39/ITA 3068/CHNY/2025 |2016-17 | [A] PANEERSELVAM SUBRAMANIAM Sanjay Aravind
40|5A 104/CHNY/2025  |2016-17 | [A] PANEERSELVAM SUBRAMANIAM Sanjay Aravind
41/ITA 3403/CHNY/2025 |2018- [A] MARAPPAN BALASUBRAMANIAM |T. Vasudevan C/F o
42|ITA 3425/CHNY/2025 ]2011-12 | [A] POUNRAJ THILAGAVATHI SRIDHAR (ERODE  |C/F
43|ITA 3426/CHNY/2025 12015-16 | [A] KUMARASAMY VIJAYALAKSHMI SRIDHAR (ERODE  [C/F
44)ITA 3438/CHNY/2025 12019-20 | [A] ELANGOVAN MATHIYAZHAGAN ArjunRaj C/F
45]1TA 3443/CHNY/2025 |2015-16 | [A] SEA SHARK LINES T. BANUSEKAR C/F
46]1TA 3444/CHNY/2025 |2015-16 | [A] SEA SHARK LINES T. BANUSEKAR C/F

Meeting link
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| o INCOME TAX APPELLATE TRIBUNAL, CHENNAIL

"“i .,3‘ CAUSE LIST OF D BENCH FOR 21-JANUARY-2026 (WEDNISDAY)
il AND HON'BLE Inturl Rama Rao, ACCOUNTANT MEMBILR
&”ﬁ BEFORE HON'BLE 5.5 VISWANETHRA RAVI, JUDICIAL MEMBER
INcouRTROOMA  ( “ FPulse,,

Srl |Appeal Number Assmt. |Assessee Name Counsel Name

1 [ITA1785/CHNY/2018  [2009-10 | [A] M/S COMPUTER SCIENCES [N Y Balaj)

2 |ITA 960/CHNY/2019 2009-10 [ [A] CAVINKARE PRIVAT I Banusekar

3 [ITA961/CHNY/2019 2011-12_| [A] CAVINKARE PRIVATE |1 Banuserar
4 ITA 962/CHNY/2019 2012-13 | [A] CAVINKARE PRIVATE I Banusekar

5 |ITA3418/CHNY/2019  [2016-17 | [A] CAVINKARE PRIVATE [T Banusekar

6 [ITA 112/CHNY/2020 2016-17_[ (D] CAVINKARE PRIVATE T Banusekar

7 |ITA583/CHNY/2020 2012-13 | [A] DAIMLER INDIA | j

8  [ITA 687/CHNY/2020 2012-13 | [D] M/5. DAIMLER INDIA ¥ SN

SIMPLE ISSUES -

9 |ITA3545/CHNY/2025  (2017-18 | (A] MEENAKSHISUNDARAM

10 |ITA3546/CHNY/2025  [2018-19 | [A] MEENAKSHISUNDARAM T
11 [ITA3547/CHNY/2025  [2018-19 | [A] MEENAKSHISUNDARAM losc
12 [ITA 3548/CHNY/2025 [A] YUVASAKTHI WELFARE ﬂm’.

13 [ITA 3549/CHNY/2025 |- [A] YUVASAKTHI WELFARE |o8C

14 [ITA3550/CHNY/2025 |- [A] GANAPATHY DBC

15 [ITA3551/CHNY/2025  [2018-19 |[A] RAMANAIKKAN PA COOP |A Tamilanadhan D&C

16 |ITA 3552/CHNY/2025  [2015-16 | [A)] AVULA SUDARSANAM T Banusekar DBC

17 |ITA3553/CHNY/2025  [2017-18 | [A] MANOJ SHARMA T Banusekar DBC |
18 [ITA 3554/CHNY/2025  [2018-19 [ [A] RAAJENDRAN INDIRA T Banusekar DBC |
19 [ITA3555/CHNY/2025  [2018-19 [ [A] RAAJENDRAN INDIRA T Banusekar DBC i
20 [ITA3556/CHNY/2025  [2018-19 |[A] RAAJENDRAN INDIRA T Banusekar DBC J
21 [ITA3557/CHNY/2025  [2019-20 [[A] RAAJENDRAN INDIRA T Banusekar DBC ,
22 [ITA 3558/CHNY/2025  [2019--20 [ [A] RAAJENDRAN INDIRA T Banusekar DBC ]
23 [ITA3559/CHNY/2025  [2019-20 | [A] RAAJENDRAN INDIRA T Banusekar DBC |
24 [ITA3564/CHNY/2025 |- [A] C.R.M.S.A.M. CHARITABLE | Sridhar DBC g
25 |[ITA3565/CHNY/2025 |- [A] C.R.M. S.A.M. CHARITABLE [Y Sridhar DBC

26 - [ITA3567/CHNY/2025 |- [A] ANNADHANAM SCHEME DBC ;
27 [ITA3568/CHNY/2025 |- [A] ANNADHANAM SCHEME DBC

28 [ITA3575/CHNY/2025  |2018-19 |[[A] SUBBU GNANA SEKAR T Banusekar DBC J
29 [ITA3576/CHNY/2025  |2018-19 |[A] HEAVY VEHICLES FACTORY DBC

30 [ITA3577/CHNY/2025  [2019-20 [ [A] HEAVY VEHICLES FACTORY DBC

31 [ITA3580/CHNY/2025  [2015-16 | [A] SIVAKUMAR DBC

32 [ITA3585/CHNY/2025  [2019-20 | [A] JUDE ANTONY DURAIRAJ |S Sridhar DBC

33 [ITA3586/CHNY/2025  [2022-23 |[A] CHRYSALIS PLAY SCHOOL | Sridhar DBC

34 [ITA3598/CHNY/2025  [2018-19 | [A] EDWIN FERNANDO DBC

35 [ITA3600/CHNY/2025  [2017-18 [[A]SMITHA PILLAI DBC

36 |ITA3608/CHNY/2025  [2017-18 | [A] VENUS TEXTILES DBC

37 [ITA3610/CHNY/2025  [2020-21 |[A]S 373 THE SLM DBC

38 [iTA 1836/CHNY/2018  |2008-09 | [A] HIMU DEVELOPERS PVT C/F

39 |ITA 3505/CHNY/2025  |2016-17 | [A] XL COLOUR COATING Y Sridhar DBC C/F




